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Exportof Sandal Wood

7313. SHRI C.P. MUDALAGIRIYAPPA:
Willthe Minister of COMMERCE bepleasedto
state:—

(a) whether there is an increase in the
smuggling of sandal wood from the country due
toban onexports of sandalwood andits products
under the EXIM policy (1992-97);

(b)if so, the details thereof;

(c) whether the union Government have
" received a number of representations fromthe
various State Governments and exporters to
review the present EXIM policy (1992-97) sofar
as exportof sandalwood isconcemed,;

(d)itso, the details thereof and the action
beingtaken by the Governmentinthis regard;
and :

(e)if not, the reasons therefor?

THEMINISTER OF COMMERCE (SHRI
PRANAB MUKHERJEE): (a) and (b). Informa-
tionis being collected and willbe placedonthe
table of the House.

(c) to (e). The Union Government have
received representations from the Govemment
of Tamil Nadu, Kamataka andcertain exporters
requestingforliftingthe ban on exportof Sandal-
wood, asimposed inthe existion EXIM policy,
1992-97. The representation received from dif-
ferentquarters have been considered. Theex-
portof Sandaiwoodlogs hasbeenbannedsince
1980todiscourageillicit folling of Sandatwood
trees with its extremely adverse environmental
consequences. Pemitting exportof dust, chips
etc. as requestedinthe representations would
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onlyencourage the conversionoflogsintothese .
forms and will lead to subversion of the main
purpose of the ban. Besides, Sandalwood is
required in large quantities by our artisans to
manufacture handicraft articles. This would pro-
mote exportof value-addeditems whichis per-
mitted without restrictions. Forthese reasons, it
was not considered advisable to liftthe banon
Sandalwoodexport. .

Trade Fairs and Merger of FTDM and TFAI

7314.DR.K.D. JESWANI: Willthe Minister
of COMMERCE be pleasedtostate:

(a) the number of trade fairs and the coun-
tries in which the Indian Trade Promotion
Organisation Organised Indian participation
during 1992-93;

(b) whether Indian participation has im-
provedtheir trade position; and

(c) if so, the actual business transacted
duringthe above yearas aresultof mergerofthe
former Trade Development Authority with the
Trade Faor Authority of india as compared to
business transacted during the previous year?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLICDISTRIBUTION AND
MINISTEROF STATE INTHEMINSITRY OF
COMMERCE (SHRIKAMALUDDIN AHEMD):
(a) India Trade Promotion Organisation partici-
patedin 43 exhibitions/fairs during 1992-93in28
countries. .

(b)and(c). Thebusiness generated during
1991-92, 1992-93, as a result of India Trade
Promotion Organisation’s participation in fairs/
embttuonsabmadasreportedbypamcrpamsus
givenbelow:-

(Rs. inlakhs)

1991-92. 1992-93.
Business booked 4354622 43744.09
Business under negotiation 9494896 96146.16
TotalBusiness Generated 138495.18 139890.25






